
THE HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Dated, the 13th July, 2018,

No.HCM/1/e6iBENCHftg Q Lr As

learned counsel and concerned parties that

not sit court on 16th July, 201g.

Division Bench consisting of the Honlble Chief Justice and

Justice N. Kotiswar singh and the single Benches of the Hon,ble

and Hon'ble Mr. Justice N, Kotiswar singh will sit as scheduled.

Copy to :-

1. The Advocate General, Govt. of Manipur.

sd/-

( R.K. Memcha Devi )
REGTSTRAR (lUDL.)

2. The Govt. Advocates, Govt. of Manipur.
3. The Registrar, Admihistration & Vigilance, High court of Manipur.

9.Alt the Jt, Registrars, High Court of Manipur.
7. All the Deputy Registrars, High Court of Manipur.
B. The Principal Secretary to Hon'ble The Chief justice, High Court of Manipur. l

Q All fha Acciclint Daniclr:"-/l D n tc- t^-^)^ -L-.--9' All the Assistant Registrars/L.R,O./Sr. Grade Stenographer, High Court of uanipur.
.10.The P.S. to Hon'ble Mr. Justice N. Kotiswar Singh.

11.The P.S. to Hon'ble Mr, Justice Kh. Nobin Singti_

i1 Il . l.!. to Regisrrar Generat, High Court of rianipur.
13,The P.S, to Registrar (iudicial), High Court of Manipur
*Afr€svstem Analyst, High court oiManipur for uploading the same to the

off :.is; website.
15,All the Superintendents, High Court of Manipur.
16,The Court Masters, High Court of Manipur.
17.Guard File/Order Book. r.
18. Notice Board.
19. Concerned file.

4. The President, High Court Bar Association, Manipur. ) ro, kintl informution ancl circulati.rt5. The President, AMBA, Manipur.
6 All tha 'lf Danicfrr,- LJi^r. /,-^,.* ^. Ar^-:-.... ) to the learned nrcmbers

directed, it is hereby informed to the

Hon'ble Mr. Justice Kh, Nobin Sing

Hon'ble Mr.

Chief Justice


